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CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMFPOR-
TANCE—

Rigse in prices of essential commedi-
ties and steps taken by Government
in this regard

SHRI V. NARAYANASAMY (Pondi-
cherry): Madam, I heg to call the
attention of the Minister of Food
and Civil supplies to the rise in
prices of essential commpedities and
the steps taken by the Government
in this regard. I think the whole
House agrees.

THE DEPUTY CHAIRMAN: Mr.
Minister,

THE DEPUTY MINISTER IN THE
MINISTRyY OF FOOPp AND CIVIL
SUPPLIES (SHRI D L. BAITHA):
Madam, Government shares the concern
of the Hon‘ble Memberg about the
rise in the prices of essential commo-
dities. In the current Financial Year
so far the general price rise has,
however, been Iower than in the pre-
vious year  (1987-88). The annual
rate of inflation in terms of wholesale
Price Index (WPI) (ag on 12-11.1988)
‘was 8.0 per ecent g5 compared to 10.6
per cent ip the last week of March,
1988 and 85 per cent in the same
period last year. In the first 33 weeks
ol the eurrent Financial Year the
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WPI has moveq up by 4.6 per cent
while during the same period last
vear it had moveq up by 9.1 per cent.
In fact, this has been the lowest in-
crease in the last six years during
thig period except for 1985-86.

Hon'ble Members will appreciate
that the country hag witnesseq one
of the worst droughts of the century
last year. Usually the impact of
drought on prices ang availability of
essential commodities ig felt in  the
year of drought gnd the year follow-
ing, it. Besides, normally the period
from May to October is a lean period
and the prices of various essential
commodities including  foodgrains,
pulses, vegetables gang fruits ete,
generally remain under pressure. The
main essential itemg which have ex-
hibited a rige in the year 1988-89 (in
the first 33 weeks) till 12-11-1988 in-
clude pulses (41.1 per cent), rice
(6.6 per cent), wheat (71 per cent,
fruits and vegetables (10.7 per cent)
and sugar. khandsar¥ and gur (17.3
Per cent). On the pither hand ae
prices of edible oilg have exhibite] a
marked decline (—5.6 per cent) as
compared to an increase ot 24.6 per
cent! in the corresponding period in
the vprevinue« year. In fact, the Go-
vernment hag recently takeyp measures
to prevent anv undue fall in  the
price: of groundnut il and other edi-
ble nils to pIctect the farmers,

With the prospects of good rabi
crop in the current year (1988-89)
and the increased market arrivals of
kharif crop, the prices of cerea's and
pulses have started declining. During
the fortnight ending 12-11-1988 the
WPI of riea fell by (—04 per cent).
pulses by (—1.2 per cent) ang that
ot sugar, khandsari and gur by (—4.7
per cent). The indications are that
the prices of foodgrains and other
essential commodities woulq decline
furhter in the coming weeks. It may
be thus observed that the Government
has Been able to prevent any abnor-
mal rise in prices of essential items
resulting from a serious drought and
tis spill-over effect, which to a great
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extent may be attributed to varlous
timely jmeasures taken to manage the
demand ang supply of essential com-
modities, The main thrust of the
Government Policy hag been to in-
crease the production and availability
of essential commodities; import of
some of the essential commodities
such as rice, wheat, pulses and edible
oils to gugment their supply; streng-
thening and expanding of the Public
Distribution System; strict enforce-
ment of Essentia] Commodities Act
and other similar legislations.

The Programme of opening of addi-
tional Fair Price ghops has  been
continued. During the current Fisan-
cial Year 2697 additiona] Fair Price
Shops have ©been opened upto 30th
September, 1988, The total number
of Fair Price Shops in the country
now stood at 3 50 lakhs, Besides,
416 mobile vans were gperating to
serve the far-flung areas and the
weaker sections. It may be mention-
ed that although the allocations of
ricz gnd wheat for Public Distribu-
tion System during. this year have
been relatively less ag compared to
1987, their off-takes have heen higher
by 3.3 per cent gnd 1.1 per cent res-
pectively, o

Anti-hoarding operations have
continued during the period 1-1-1988
to 31-10-1988 and 75769 raidg were
conducted and goeods worth Rs. 1044.27
lakhs were confiscated,

The Government is keeping , con-
tinous ang close watch on the prices
and availability of egsential
eommodities in association with the
State Governments gnd the U.T,
Administrations. T would Jike to
assure the House that the Govern-
ment wil] not hesitate to take further
necessary measures in case the situa-
tion so demands.

_-~THE DEPUTY CHAIRMAN. We
have today, time up to 1 o'clock, If
the Houge agrees, we will git till 130
P.M, to discuss this important matter
and if it spills gver, we will take it up
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after the Private Members' Business.
Still I would request the Members 1o
ask pointeq questions ogly sq that
many people can participate, Yes,
Mr. Narayanasamy.

SHRI V. NARAYANASAMY: Ma-~
dam Deputy Chairman, I thank you
very much for giving me this oppor-
tupnity to seek clarificaions on jthe
statement made by the honourable
Minister.

Madam, this is a burning problem,
the problem of rise in prices of the
essential commodities in the country,
It cuts across party lines and  every-
bady js concerned about it.

SHRI CHATURANAN MISHRA
(Bihar): Except the Government.

SHRI V. NARAYANASAMY: No.
That is your comment,

SHR] CHATURANAN MISHRA. It
is there in the statement.

SHRI V., NARAYANASAMY: The
housewives are more concerned about
this problem of rise in prices. In
the olden days, just about ten years
back, if a housewife went to the mar-
ket with a pocketful of money, she
could purchase a basketful of arti-
cles. But pow things have changed,
If she goes to the market today with
a basketful of money, she can buy
only pocketful of articles. It is
because things have changed so much
ang the gituation has changed,

Madam, if we go through the gtate-
ment which gives the steps taken by
the Government for the purpose of
checking the rise in prices, we will
see that it is very nice tp see
and read it, But what happens in pra-
tice is the auestion. Hg has given the
wholesale Price Index and he hag also
given the Consumer Price Index, I am
not going into the details of those
things, He has glven certain figures
and comparing them with that of last
vear, he says that he is satisfied. That
is not the case Wg ghonld not be satiz-
fied because it is less compared to last
year. We have to see the reality, Ac-
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tendency of the trader, of
e the
price. Even if there is 2 bumper crop,
even if the goods come to the rnarlfet
and even if they reach the public dis-
tribution system in the country, the
trader has no tendency to reduce the
price. Even when the goods are com-
ing into the market gnd even if it 1s
the season for getting more food-

tually, the

. grains, pulses ang other things, the

N

traders are not reducing the prices,

Madam, in this connection, I would
like to know three or four things, T
would alsg like to remind the honour-
able Minister of what cur honourable
Prime Minister said in relation to this
problem ip the Governors’ Conference.
He had said that there wag an enor-
moug increase in the prices of the
essential commodities. He has given
them directions tg maintain vigil by
the Government of every State in
order to control the price rise. I would
like to make a pertinent point, When
we g0 to the market, we see that priceg
very from shop to shop, from the
who-lesale market to the retail market
anq from the Government market to
the private market I would like to
say that the Government hag been
provideq with teeth under the Essen-
tial Commodities Act gnd under this

. Act, they have a machinery to contro)

" nism of prices. this

Ll

the rise in prices and to deal with the
entire system of prices, But that Act
is not being implemented properly, In
the matter of controlling the macha-
machinery has
entirely failed. I would like to submit
that the prices have gone up in spite

_ of a bumper crop, in spite of the goods

" and In spite

~

. ket,
_from Rs. 3.30 to Rs. 6.00 and this s in
" the open market wheat is largely con-

'

4 L I}

into the market regularly
of the goods coming
In large quantities. Yet, Madam, the
_prices_have not come down. This
time we haq bumper crop and T would
like to mention that the price of
wheat which is prevailing in the mar-
depending on the variety, varfes

coming

" sumed by the people af this country,
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especially in the northern part of this
country, The price of wheat is from
Rs. 3.30to Rs. 3.60 per kg, according
to variety, Similarly, the price of
Basmati rice which is liked by most
of the people has gone up to Rs, 15
per kg. This is the position of wheat
and rice. We have seen only one down-
ward trend, and that is in the case of
edible oil. The price of edible oil has
gone down g little bit because of im-
ported oil being with ug at present,
Now, the wholesale price index and
the consumer price index which the
hon. Minister has given is only for
the purpose of showing that there is
a downward trend. But, Madam, there
is no sign of the downward trend there
in the market, Apart from thig rise in
prices of essentia) commodities, the
other thing which we have tp see is
the adulferation. Madam, spurious
items are being sold in the market, I
have seen an article, Quality goods
are not soly in the market. Spurious
automobile parts have heen manufac-
tured, There ig adulteration in snap.
Adulteration is there in oil Adultera-
tion is there in various other items,
even in an item like salt, which is a
cheaper item The hon. Minister has
stated that nnly gbout 75000 cases have
been detected and the persons con-
cerned have been prosecuted. Actual-
ly. Madem. I would like to point nut
that in the case of adulteration they
catch only smali milk vendor who
carry, tins. Have they caught any big
businessman, wholesaler, including
Government shops where also adulte-
rateq items sre being sold, whether
it iz oil or medicine or other items?
Private individuals who are big busi-
nessmen jn consumer goods are selling
it. But they catch only small milk
vendors.

THE DEPUTY CHAIRMAN: There
was 3 mention yesterday and the who'e
House was serious, gbout the wheat,
importeq wheat,

SHRI V. NARAYANASAMY: Yes,
they are selling that also. But they
catch only small, milk vendors and
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Madam, the State machinery is not
very particular also, I do not want
10 Dblame the hon. Minister be-
cause he has various regsons
for the price rise. He is also trying to
check that. But it is the State machi-
nery which hag to implement the Act,
implement the system and  control
alsp the system of controlling adulte-
rateq items. 1 would like to remind
the House, although so many Mem-~
bers will not agree with me, that
during the emergency the system was
functioning very wel] and the goods
were sold at the correct prices and the
people were getling quality goods, But
after that it was relaxed Now, spuri-
ocus items gre coming inty the field and
they are sold in the market. Govern-
ment should make strenuous efforts
to control the spurious items that are
being sold by the businessmen in this
country. The consumerg pay the money
and they are suffering very much,

Madam. one aspect about the con-
sumers also, Consumers are not now-
adays bothered about the price. T am
telling very sincerely that in some
parts of the country I found that con-
sumers gre nct bothered zbsut price
because of the scarcity of materials,
becauge the goods are not coming to

the market. Therefore, ¢ome people
who purchase the goods go
away and they do mnot guarrel

about the price; because they are
sober. I am very particular about the
items which the hon. Minister men-
tioned, T am very particular about
the adulteration T am very particular
about the prices ot very important
items like rice, edible oil, sugar and
others Madam, the Class III and Class
IV emrployees are not in a position to
live in big cities like Delhi. Bombay,
Calcutta and Madras. His income is
meagre. 75 per cent of his jncome is
taken away b, items which he pur-
chases in the market, Thep there is
the house rent ang the expenditure on
the education of hig children_ There-
for. he suffers very much. The Gov-
ernment hag to take stepg to see that
there is a proper monitoring system
to che¢k the price rise. Tt ig the effart
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not only of the Central Government.
The State Governments have alsp to
cooperate T quite agree with the hon,
Minister that there was drought pre-
vailing in our country for the last
three years, We had the worst drought
last year, We were gble to manage
the situation and the credit for it goes
tc our Prime Minister and also to
the entire Cabinet ot the Central Go-
vernment There was not even a
single starvation death. It is also the
duty of the Ministry of Food and Civil
Supplies to contro) the price rise. The
Minister has given three or four
measures for inereasing production.
There should be a coordination bet-
ween the Ministry of Agriculture,
Ministry of Civil Sunplies, Ministry
of Health anq the Ministry of Indus-
try, When all these four Ministries
coordinate their efforts. then the price
rise can be controlled e

T would lika to say another thing.
Pumbping in of huge money and defi-
cit-financing have led to price rise.
The Government hag announced the
grant of Dearness Allowance to the
Centra] Government employees about
3 or 4 months hack. Therefore. 5 jot
of money has come in, But the goods
are not svailable jn the market Ol
timately, the businessmen increase the
prices in the market. By that the con-
sumers suffer gnd they are not in a
position to purchase the goods. espe-
cinllyv the essential items. Therefnre,
there should be coordinated effort
between all the four Ministries for
the purpose of controlling price rise,

Now T woulq like to say something
about the puhlic distribution svetem,
Lot of ghown: have heen opened We
have ration zhops and wvarious pther
cshong throuchout ths courtry The
Statec have been asking for alloca-
tion for the public Aistribution svs-
tem. Several cases have been detec-
ted where th ration supplied to the
ratipn shops for distribution
is not being given to the
peovle They are ver~ much ~oncer-
ned with that T will give you just one
example Goods are supplieg 15 a
ration shop on the basis of the number
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of ration cards, 300 to 350, registered
by it. Rice, wheat, edible oil and so
many other items are supplied, But 150
peéple don’t purchase anything. What
does the shopkeeper do? He sells it in
the’ black market. He does not return
these goods to the Government He
sells it at 5 higher price. When these
goods are sold in the open market,
the price is doubled. Take the exam-
ple cf edible oil. It is sold at Rs, 15/-
per kg through the public distribu-
tion system. But in the open market,
it ie sold at Rs. 30/- per kg, What
mechanism do you have tp control
this? The machinery is not function-
ing. Therefore, I woulg like to say
that merely opening more shops will
not do_ You have also to see that the
good: go to the shops and reach the
people. There should be a machinery
for this purpose also, Simply supply-
ing the goods tg the ration shops will
not do. There shpuld be a vigilance
Officer in the Fooq gnd Civil Supplies
Denartment. He ghould gee that the
goods reath the people There should
be a district committee. Now, we have
only the State committeeg under the
Fcod and Civil Supplies Department.
But the district committees should
dlso function so that the grievances of
the neople gre heard.

wig e

Madam, the Minister has said that
the upward trend in brices hag heen
checked if you compare it with the
prices prevailing three or four monthg
back. The situation has improved to
a certain extent Madam, the Minister
hag saig that this vear they will import
rice amg wheat. Now we are envisag-
ing a production of 166 million tonnes
because we have g0od monsoons. This
time we expect 166 million tonnes of
wheat production gnd rice production
also will be more this time in our
country. But the Minister says that he
will imnort some of the essential com-
modities such ag rice, wheat, pulsecs
and edible oils. Madam_ the edible oil
price has gone down. The local market
is verv well. Groundnut is coniing fo
the market, oilseeds are comiﬁg to
the n‘laﬁﬁb’c Ang' 1 fhy ofbL. Al is
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imiported it! will indirectly affect the
farmer. The price will go down fur-
ther and' ultimately the farmer wil
be affected. And ricg prodection: aiso
will be more this year, Therefore, what
ig the necessity for them to import
items like rice, wheat apg edible oil
this year? This will be af the cost of
losing our valuable foreign exchange.
Madam, there is no doubi that they
have to maintain the limit in stocks
which they want to keep, But by im-
porting items which have already
been produceq in this country, we will
definitely be losing foreign exchange.
Therefore I would like to ask: What
is the quantity of rice, wheat, edible
oils and pulses Jwhich they are going
to import this year?

Madam, the hon, Minister mentioned
about strengthening and expanding
the Public Distribution System. He
has also said that 5 number of shops
have been opened and that anti-hoar-
ding and raids have been conducted. T
would like to know, as T gaid earlier,
whether they are going tp have a
check that the goods supplied to the
ration shops and even 1o the shops
run by the State Governments actual-
ly reach the people, and whether
they are going to advise the Stafe
Governments on this behalf,

Madam, the other important gspect
is the allocatiop system. Madam, it is
quitr surnrising that they supply
wheat to a State which consumes more
rice. They supply rice to a State 'which
consumes wheat. Even if the State
does ne® want wheat, they supply
wheat. T am talking about the North-
Eastern Region There people normal-
ly consume rice. I had a practical
experience there. Most of the people
there eat rice. But they are supplying
wheat there. Paonle are not wanting
wheat there, But they are being sup-
rlied wheat, They shouly strictly
consider thy areas which fonsume rige
and wheat and gecordingly supply rice
and wheat ty those areas.

Madam T wanted clariflcations on
three points: What are the quantities
of rice, wheat. pulses anq edible oils
that they are going to import? Second-
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ly, I weuld tike to know whether they
.are going to have vigilance offcers -at
the gistrict leve; for the purpose of
monitoring the public distribution gys-
term, Thirdly, there is a slight downwand
trend now in the price gituation in the
case of essential commodities, Are they
going to yeduce it further?

With these gbservations, Madam, I
conclude, Thank you.

SHRI CHITTA BASU (West Ben-
gal): Madam Deputy Chairman, I am
very much disappointed because the
Minister has made g statement on the
situation of the price rise which is
completely unconnecteq with the reali-
ties on the ground. Instead of making
a long gpeech, I want to point out to
the Minijster, through you, Madam, a
portion of the editoria] which has
been recently s..%%2n :n gne of the
economit parcra of our  country, It
states:

“Available datg show that the food
items have risen by nearly 10 per
cent between end-March and end-
October, 1988. Within the food
items, foodgraing have gone up by
13.8 per cent: this comes on the top
of almost 20 per cent increase in
1987-88...”

The price of pulses, the only source
of protein to our countrymen has
soard, gone up by 50 per cent bet-
ween November 1987 and October
1688 This really depicts the real situa-
tion on the ground. But the siatement
does not reflect that reality, Rather
the Government appears to be very
self-complacent, very much compla-
cent gbout the price situation in our
country. Now the Minister in the
course of his statement refers to the
four-point strategy to  meet the situa-
tion. One of the important items of
strategy is the strengthening and ex-
randing of the public distribution
system, Madam, it has alsg been
stated that the number of outlets,
number of ration shops all gver the
country has.been increased and it now
standg at 3.5 lakhs all over the coun-
try, in ‘addition to 416 mobile vans.
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That is all right, thereqhag been in-
crease in numbers. But the very same
paragraph states surprisingly that al-
location of rice and wheat for public
distribution system during thig year
have been reiatively less as compared
to 1987. This situation has been made
very clear that the number of shops
hag been increased but the allocation, -
quantum of allocation hag not increas-
ed, nor is it commensurate with the
increased number of outlets, But it
has declined from the level which was
there in the earlier years, that is in
1987. This is an admission T thank
the Minister for the admission of the
truth that the gllocation has been
lesg than in The previous year.

In this connection, Madam, I want
to draw your attention to the pitiable
circumstances which have taken place
or have arisen because of the failure
of the Government to make proper
allocation to the State Governments
and naturally as I do come from West
Bengal, I have been furnisheq certain
information by the State Government,
The first allegation of the State Gov-
ernment of West Bengal ig that the
monthly allocatiop has been reduced
and drastically reduced, Earlier on an
avergge it was 1.25 lakh tonnes of
wheat and 1.25 lakh tonneg of rice
monthly. But right from the beginning
of this year it has been dJrastically
reduced, It hag been drastically redu-
ced to 80,000 metric tonnes per month
The first thing is that it hag been
drastically reduced from 125 lakh
tonnes to 80,000 tonnes both in terms
of rice and in terms of wheat. Once
they have reduced the gllocation,
Madam, the physical delivery is all the
more disquieting. I wil] give you an
example. T think the Minister should
take note of it if he likes, of course,
In May 1988, the physical supply, the
physica] delivery to the State Gov-
ernmant wag 74.500 metric tonnes, in
June 1988, it was 60.000 odd tonnes,
in July it was 62.000, in August it was
70,000 and in September it was 46.000
metric tonnes On np occasion during
the past few months wag even the
reduceq allocation phvsicallv delive-
red to the State Government. My



299 < 7% Caliing attention to a

[Shri Chitta Basu] ---.i-

charges are on two counts. My first
charge is that the allocation has been
drastically reduced. And my second
and more serioug charged is that even
the reduced allocation has not beea
supplied physically to the State Gov-
ernment, These allocations are paper
allocations and they have no value
at 51l Ang as g result of that—let me
point out to the Minister—the public
distribution system has not been eX-
pandeg effectively; rather it has been
reduced. The impact of the public dis-
tribution systdn has been reduced,
and reduceq drastically.

The combined allotment for Cal-
cutta and Howrah is 23,000 M. Tonnes
against 70,000 tonnes which the State
Government was to distribute during
the month of October. So, allocations
to the districts had to be reduced as
a conseguence of reduced allocation
and reduced physical availability of
the foodgrains. Therefore, my conten-
tion is that the statemen! says that
the Government is very serious for
expanding ang strengthening the pub-
lic distribution system. which is a
fallacy and is untruth: it has got no
meaning at all,

Now I come to the question of
quality. T have got in my possession
certain illustrations to show how
sub-standard vice is supplied. The
Government of West Bengal said that
recently it was found that the rice
that arrived in Calcutta contained
100 per cent substandard rice It gives
another instance. It says, in manv
cases the substandard quality rice.
rejected during the joint inspection
by the PCI and inspection team for
quality control. of the State Govern-
ment, was smuggled out to different
points in a clandestine manner hv the
FCI for deliverv through publiz dis-
tribution svstem: This is more
serious. This is regardine auality of
rice supplied. The State Gavernment
representative is there: FCT renracen-
tative is there. and There the State
Government of West Bengal makes
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a very serious allegation that the
substandard rice which was rejected
by the joint inspection team was
smuggled out to different outlets in a
clandestine manner by the FCIL

SHRI DEBA PRASAD RAY (West
Bengal): You supplied rapeseed oil
to Behala people (Interruptions) .

SHRI CHITTA BASU: That oil
was supplied by you. I have not con-~
taminated it; it is the supply source
which did something.

SHRI V. NARAYANASAMY: It is
the State Government which is res-
ponsible.

SHRI CHITTA BASU: Hang them.
... (Interruptions)

So, my point is, {hat substandard
quality of rice ang ‘wheat is being "~
supplied and whenever these things
are pointed out to the Government,
no action is taken. The Government
should take a note of it. )

Again, the Minister mentioned
about the drought. not about the
floods in different parts of the coun-
try because floods have ravaged
various parts of the country. But the
Minister says. in spite of drought, in-
spite of floods, prices of essential com.
modities, particularly the foodgrains,
have been kept under check, and
admits the price has risen but T
think the prices have risen
more than what he has said.
There has bheen some instance of pro-
viding relief, gratuitious relief, to
those indigznt. distressed, persons who
were victims of drought and floods.
But the quantity required by the State
Government has not been supplied. On
the one hani, the nublie distribution
system is not working properly. On
the other. additional quantity of food-
grains for relief is not being supplied
and this adds to the distress of the
people. According to the State Gova
ernment, the requirement for the dis-
tribution of gratuifous relief in the
flood-affected areas come to about

LIN
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18,000 tonpes. They requested the
Governmment of India to supply this
quantity but there has been no res-
ponse from the Government of India.
Madam, you will be very much shocks
ed to learn that due to the recent cy~
clonic storm, tempest, in the coastal
areas of West Bengal, a large number
of people have been rendered home~
less. They want some kind of support
from the Government and this support
cannot be provided unless additional
quantity of foodgrains is made avail-
able from the Centre in view of the
fact that this allocation has already
been reduced. {(Interruptions) My
lagt point. I am very much pain-
ed to make this comment. Foog is
being used as a weapon of politics., It
is being used for narrow, partisan and
selfish political ends. If there is an
election in some area, the floodgates
open for allocation of wheat and rice.
Madam, this is a human problem. But
I am sorry to say that the Government
takes advantage of the distress of the
people and makes food a political wea-
pon. The Government should restrain
from this thing.

R R L

Lastly, the question of importing.
(Time-bzll  rings) The Government
have already gone in for import of
foodgrains. Thev have contracteq for
one million tonne of rice and some
quantity of wheat also. May I know
what is the expected guantum of fur-
ther imports of wheat and rice from
other countries because my informa-
tion 15 otherwise? On the one hand,
you are importing. At the same time,
You also want to export wheat and
rice There is also a very very tragic
clrcumstance here. We have contracts
ed to some foreign countries supply of
rice and wheat at prices then prevails
ing in the international market Now.
we are importine rice and wheat at a
price which is higher than the price at
which we asreed ta supply them There
is also a danger from the economic
point of view. Therefore. mav I know
from: the Government what iz the ex=
perted quantum of wheat ang rice to
be imported from forelgn countries

[2 DEC, 1988}

Matter of Urgent 302 ;
Public Importonce

and whether the Government propose
to ban the export of rice and wheat?
Lastly..... * ko TTes o e e

THE DEPUTY CHAIRMAN Tlns is
your third last.

SHRI CHITTA BASU: This ig the
last one.

AN HON. MEMBER: One more last.

SHRI CHITTA BASU: This is tbe
last last. . .., -, ..., = r

We find that the stock with the FCI
which is meant for the public distri-
bution system js being handed over to
the private traders. FCI's consign~
ment, FCI’s stock, which is meant fon
the public distribution system, is given
to the private traders at reduced pri~
ces in order to enable them to reap
profits out of its sale. - ... .. .=

I hope the hon. Minister will give
specific answers to these questions.

THE DEPUTY CHAIRMAN: Mr.
Ram Jethmalani. I would request hon.
Members to confine themselves to spe~
cific questions. Otherwise, we wil] not
be able to call evervbody. We may
have to sit till 9 in the night,

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): We can sit. This
is an important subject.

SHRI RAM JETHMALANTI (Karna-
taka): Madam. T will stop with a twin-
kle in vour eyes. T find the bell rather
jarring . If you can avoid... (Inters
rimtions) T will sit down much earlier
than you have to ring the bell.

THE DEPUTY CHATRMAN: T do not
mind sitting till 12 in the night. All
of you can speak, provided everybody
sits.

1.00 p.M

SHRI RAM JETHMALANI: Not at
all. T won't take more thai five
minutes. Madam, I have a small
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gnevance to make that we are d.\s-
cussing a ‘matter which the hon.
Member, Mr. Narayanasamy, said is
above party politics. I wholehearted-
ly agree with him that it is above
Party polities, it is a matter of life and
death for commonman in this country
but when we discuss a matter of life
and dedth, it is inevitable that there
will be some criticism and some
analysis of the reasons why we are
in the unfortunate condition. The
trouble is that when we start any
criticism, it suddenly turns into a
political question and we Have the
assaults on our ears to which we are
not used to, at least I am not, but we
are stil] surviving and doing our best.

My first grievance against the hon.
Minister's statement is that his statis-
tics are totally untenable, they are
erroneous, I do not want to say that
they are deliberately false. These
statistles, Madam. seem to have been
compileq in some laboratory where
the persons, who supply the informa-
tion, are those who do not have to
pay for their supplies, either they are
subsidised or they get them free. The
real criterion and the real data on
which honest statistics can be com-
plied is the testimony of the house-
wife. Go and ask the housewife in
the country. The Government may
be complimenting itself by preducing
this kind of a...

THE DEPUTY CHAIRMAN: The
housewife is sitting next to you.

SHRI RAM JETHMALANTI: 1 assure
you, Madam, that I consulted her
before I started my speech. Ang why
do you think I have been sitting with
her so long?

THE DEPUTY CHATRMAN: We
were wondering.

SHRI RAM JFTHMALAN'I Wtile
the Government'is busy compliment~
ing itself on . its performance, the
housewife is busy cursing her destiny
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and also those who are responsible
for her ynfortunate destiny and neces
sar;ly that has to be the Government
of the day. After all, you are in
charge of the economy of the country
and you have to take the blame if
something goes wrong with the condi~
tion of the poor man. Only vesterday
my distiguished colleague, Mr. Yadav,
made a speech in this THouse and 1
have a summary of what he said. It
has not been denied by anybody, but
what he said is of terrible signifi-
cance. The hon. Member said: “Due
to the faulty, unsagacious policies of
the ‘Government and sinister alliance
of the multinational companijes and
mill-owners, the prices of essential
commodities are rising very swiftly
In the country. But instead of check-~
ing the price rise, the Government
has become a silent spectator and as
a result monthly expenditure per
family has increaseq by Rs, 100 to
Rs. 500. The people of middle income
class and poor class are unable to get
two square meals and cloth according
to their requirements. The multi-
national companies and mill-owners
have increased the vprices of their
products about 6 or 7 times during
the year.” Will the hon. Minister go
into these kind of statements which
are solemnly made on the floor of
this House by a responsible Member
and then compare the statistics which
his officer supplies him: to please him
with the truth whlch is bemg uttered
here? LY e

Then Madam, my friend Mr. Chitta
Rasu who iz more informed on these
affairs than anybody else made a
complaint’ that there is some kind of
polities which is being played. Al
this again....

SHRI JAGESH DESAI (Maharash-
tra): He never said like this,

SHRIMATI RENUKA CHOW-
DHURY. He said ijt. A

SHRI RAM JETHMALANT: He said
it. That is why I am: saying so.
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SHRI JAGESH DESAI: Maharashtra
State also has been dealt with in a
much worse way than West Bengal
(Interruptions)

SHRIMATI RENUKA CHOW.-
DHURY: He said it. Go through the
Tecord.

SHRI RAM JETHMALANI: I agree
with you. Maharashtra has been bad-
ly dealt with. I entirely agree with
you, but now you have got Antulay
with you in your party, things will
improve.

SHRI JAGESH DESAI: It is an
unwarranted remark,

.SHRI RAM JETHMALANI: Another
distinguished Member of this House
said this yesterday. He was referring
to Harvana and you can see whether
it is not a blatant case of politics
being played. He said, in Haryana,
there is a stock of 1 crore quintals of
sugar which has been 1lying unlifted
with the Haryana Government for the
last one year, forcing them to bear

avoidable storage charges, whereas,
on the other hand, sugar is being
imported at a higher price. If this

statement is true, and I have not seen
anybody responsible denying it, then
this is a case for some people being
prosecuted. because this is a crime
against the economy of the country
that stocks of sugar are lying there
and nobody lifts them, you pay stor-
age charges and at the same time vou
are importing svgar and denuding
the countrv of the very scarce foreign
exchange reserves. Now is this not
a crime? For much lesser crimes you
detain people under the COFEPOSA
bhecause they are supposed to have
acted in a manner prejudicial to the
forelgn exchange reserves of the
ceuntry. T think there are some peo-
ple responsible who should be found
ot and detained under the COFE-
POSA if this is the state of affairs. So
this is the statement from the distin-
guished Member from Haryana.

Then there is the third reason
which is apparent. The scientists met
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and the scientists proclaimed that
every hectare of land can produce 50
quintals of wheat and the hon, Minis-
ter said today in the morning that
the average production is 19.98 quin-
tals per hectare. And when I said,
Mr Minister, please tell us why is it
that the knowledge ang technology
which are available are not being
utilised, he said that it is being utilised
in 45 districts. Madam, 400 scientists
met under the auspices of the Hissar
University in Haryana in August and
not one Director of Agriculture from
any of the wheat-producing States
attended the conference. Now this is
a callous neglect ‘which goes on. These
officers are there only to make money.
But they do not attenq conferences
of a serious nature where technology
Is discussed. If you produce 50 quin-
tals instead of 20 which you are
producing now, the prices of essential
commodities will fa]l and at least
the housewife will stop cursing you.

SHRI D. L. BAITHA: Madam, this
question was raised during the Ques-
tion Hour and the concerneq Minister
had replied to it.

SHRI RAM JETHMALANI: Yes. ]
agree, but he says, he does not know.
The hon. Minister said that he did not
koow. And the hon. Minister said:
“I agree that the Directors should
have attended if they haq been invit-
ed”. 1If they had not been invited,
they should have gone there uninvited to
listen to what was being said in the con-
ference. : ‘

There seems to be something wrong
with our priorities. I have no grievance
against the hon. Minister who is now
incharg, of food processing and so on
and for introduction of Pepsi Cola and
Cocy Cola. But, Madam, Pepsi Cola and
Coca Cola reflect the highest kind of
modern technology in production and in
the distribution system. If you apply that
sophisticated technology which is available
in our country—becaus, our scientists are
good but there is nobody to encourage
the scientists, there is no body to make
use of that technology—if you apply that
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technology to our farm land and proyide
the farmers with that knowled.ge, then
you will find thay prices of essentia] com-
modities will come down Wwith 5 thud ?nd
you will not have this kind of criticism
and curse from the housewife of the co-
untry. (Time bell rings)l af sorry, Macl‘l—
am, I said you just nod at me and T will
stop. Now that you have rung the bell
which I was not expecting, may I have
50 seconds more and stop?

Now again you will say that this is
politics. This is not politics. Now 1
am talking of economics and you da
not have to be Harvard-trained
economist to know one simple fact—
that the volume of corruption will bg
reflecfed in the prices of ebsentiz_n
ccmmodities, This is an economic
truth. And unless you solve the
problem of corruption in this country,
with which it is infested—this is
again g non-political guestion, a non-
party  question—you cannot  control
prices. The Covernment as govern-
ment 1is responsible for thi-s, The
Oppos.tion cannot be responsible for
the kind of corruption which prevails
in the country. If we were in power.
we will be responsible. But today
ycu happen to be in power and you
have been in power. And the puce
¢l corruption has got to be aaded fo
the prives of essential commodities.
Y1 dg need to be a great economist
to know this great truth .nd you wiil
neve. bring down the prices m the
¢runity so long as  corruption conti-
nues to rage at the current levels at
which it is raging in the country.
It is true that these statistics, produc-
eq in newspapers and in this august
House, tend to put us o sleep. tend
to miclead us. But in .be process of
trying to mislead others, vou ultimate-
ly end up only by misleading your-
ecls becruse if you Dbelieve these
statistics to be true, then you are not
aware of the real condition of the
country, and if you are not aware of
the real condition of the country,
without moper diagnosis there can

Matter of Urgent 308>
Public Importance

be no prescription and that is the:
trouble with the doctors who are im
charge of the country’s destiny.

Thank you, Madam.

SARDAR JAGJIT SINGH AURORA-
(Punjab): Madany Deputy Chairper-
son, they say, “Lies, bigger lies and.
then these are statistics!” and I cer-
tainly cannot dispute them. The fact,
however, remains that the common-
men, especially the lower middle class
and weaker sections, are finding it
extremely difficult to get two square-
meals a day. I am sure you are well
aware that a large number of daily
wage workers do not get the minimum
wage and with the costs of normal
commodities of food. high as they are
in the fair price shops and which are
not alwavs available, people have to
go to the market outside and pay
more prices for them than at the fair price
shops.

Madam, it is commonly known that
dal roti is the common man’s food
but talking to some of the people
myself I found that most of them
cannot afford to have ewvep dal twice a
day, Thev have got to do with either
piaz or pickles, and that ig a fact of life.

We do realize that we have got to
pay the farmer sufficiently well so
that he does grow the food for us,
anq if he is not paid properly you
will not have food. But the gap bet-
ween the cost at which you procure
the food fromy the farmer and the
cost at which you sell in the fair
price shops is very large. T do mot
know whether enough research has
been done or thought given as to how
we can reduce thls gap.

The second thing which causes g
lot of loss are the methods of storage.
The third thine is, vou find that large
public sector Corporations like  the
Food Corporation of Indla go out and
make large purchases at very high
cost—as it came out yesterday—that
all adds up and, eventually, though
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we spend a lot of money from the
Government side, the common man
still does not get either sufficient
rationg or gets them at prices which
he cannot really afford. This is
with regard to the commodities that
are provided by the fair price shops
or otherwise under the public distri-
bution system of the Government

When you come to vegetables
and fruits, not many people can afford
%o have fruits, But vegetables are a
must ag otherwise a man’s diet will
be totally unbalanced, I do not know
about other places, but in cities like
Delhi ang Chandigarh, vegetables
have beep more expensive this year
compgred to last year. Last year has
been a drought year but this year is
not a drought year. Whereag the
DProcuremant price, etec,, of wheat, rice
and dals has bheen affected and there
is Jjustification for their being affect-
ed; this year, there is no reason why
vegetables and fruitg should be so
expensive, The problem again is that
there is no proper control over these
prices, They can sell it at any price
they want to. The morning price can
be Rs. 10/- a seer for caulifiower, and
it can be Rs. 14/- in the after noon.
Therefore, another aspect that j5 very
important is the ability to control and
to see that the people do not rob.
Today, I think, any shopkeeper is
minting money at the expense of poor
people whp can hardly afforq to get
2 square meals 5 day.

The next thing I want to mention
again. although my predecessor very
ably has talked about corruption. is,
you realise that in spite of being a
puor country we have a high-cost
economy. It is high cost not only
because we always engage two Dper-
sors to do one person’s job and
neither of them does it but also
because there is a very large element
of corruption in jt. The public sector
corporations are responsible for this
corruption to a very large extent My
submission, therefore, is that without
improving administration, without
cutting down corruption and jncreas-
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ing production, no amount of statistics
are going to fill the stomach of the

poor mgn. Therefore, what I suggest.

is that there should be a proper study
and investigation done on how
can cut down costs by streamlining

and rationalising procurement and’

distribution and by exercising some
sort of control over commodities
which are not being procured
provideq by the Government.
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*SHRI L. NARSINGH NAIK
(Andhra Pradesh): Madam Deputy
Chair person, we are discussing a
very important subject which con-
cerns everyone in this country. Not
only here, inside the Parliament, but
alsp it is being discussed by every-
one outside, Hon’ble Members who
have proceded me have already mad.
¢ significant contribulicy to the
debate and suggested various ways
and means to contro] the aver-increas-
ing prices of essential commodities,
Since the time available at my dis-
posal is very short. I will deal with
only- certalnl 1mportant volints.

Ly DA “_} el

Madam, the functioning ot public
distribution system is- far from satis-
factory. It has become ineffective, Tt
has failed to serve the people. It is rid-
den with corruption. The public distribu-
tion system hag failed to deliver the goods,

*English translation of the dﬁgin!!“
speech’ detivered: imTeltugu.
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This system has failed in supplying essen-
tial commodities in our rural areas, The
situation is so worse today that even the
Government js not able to monitor
whether essential jtems which are
supposed to be supplied to the rural
people are reaching them or not, The
inaction of the Government coupled
with the in effective functioning of the
system hag let the rural people espe-
cially rural poor down. One hag to
admit that the very system 1s on the
brink of collapse, I am very sorry to
say sO.

What the people need today is the
essentia] commodities at z reasonable
price. The struggle for existence
among the poor is becoming more and
more intense. The  Government
shoulq first try to apply its ming to
the miserable conditions of agricultu-
ral labourers and other poorer sec-
tions, What is the condition of a
labourer when he goes to hig work?
With an empty stomach he goes to
his working place,

The prices of essential commodities
are shooting up everyday. The Go-
vernment has failed in jts duty in
identifying the reasons for escalation
of the prices and in taking appro-
priate steps to keep the prices under
-contrgl. The Hon’ble friends sitting
on that side shoulg not think other-
wise when I sav so and take it in a
true spirit and in turn force the Go-
vernment to act. We should all see
that the poor in the country get
atleast two square meal 5 day, Leave
alone getting a full meals, the poorer
sections do not get enough jowar for
making a porridge or roti, Rice is
“beyond their means. Even jowar
which {s considered to be cheaper
and the staple food of the poor has
‘gone beyond their reach. Under
-these circumstances, one shudderg to
think of conditions of the poor. Vege-
tables wwll, the poor can not dream
of them, Even  mirch and onhion
‘with wilch poormsn swallows his

Now mirch costs Rs., 70/- a kg. Many
people may not be aware how it is
grown or where from it comes, But
everyone in every part of this country
consumes mirch, The producerg are
not getting any benefit but once it
reaches the market it becomes too
costly and too dear for a common
man. I wonder how the common man
in the country is able to purchase
this commodity. Madam, it js high
time now, to take some concrete
steps to streamline and strengthen
ihe public gistribution system. It is
our knowledge that it is the wholesale
dealers whg are getting all the bene-
fit of this system, They purchase in
bulk the commodities from the market
at a throw away price and dispose
them off when the prices are high,
This kind of practice which is going
on now should be put an end to.
They Thoarg the commodities and
allow the prices shoot up creating an
artificial scarcity and then sell the
goods at » very high price, The Go-
vernment must take steps to punish
the hoarders and black marketers.

The Hon'’ble Minister, in the state-
ment made earlier, said that the
prices of essential commodities have
come down sharply, 1 cannot agree
with the statement, Prices have not
declined. Madam. it j5 the know-
ledge of everyona that the prices will
come down at the time of harvest
The prices will be at their peak dur-
ing March, Hence comparing the
prices in March with the prices which
are prevailing now is not proper,
Priceg of cerealy and other commodi-
ties are bound to fall during harvest-
ing season. Hence to take credit for
this and to claim that the  prices
have fallen down because of the mea-
sures of the Government is ridiculous.
Once the harvest season is over the
prices start going up. The producer
is -getting less for his produce and
the consumer is paying through his
nose for purchasing it. It is only
the middleman who js thriving and
prospering. Madam, It is a wvast
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subject and time gllotted is too short,
It is difficult to do justice to the
subject within this ghort span. 1
request you to give me a few minutes
more.
! PR TN ENTOLR T P .

Madam, let me say a word about
inflation Increasing pgpulation and
inflation have affected our economy
very badly. I will quote some figures
which show the jnflation rate in cer-
tain important major cities where the
concentration of population is more,
In Nagpur the inflation is 18 per cent,
in Jaipur it is 199 per cent, in Kan-
pur 10 per cant, in Bangalore 12.4 per
cent, in Hyderabad 11.6 per cent, in
Abmedabad 13 per cent, jn Bihar 19.5
per cent, in Karnataka 18 per cent, in
Haryana 17,2 per cent. Thig is the
inflation rate in various parts of the
country. Yet the Government is
trying to blow its own trumpet by
saying that the inflation has been
admirably controlled. If the infla-
tion is so high in real terms, how the
Government is going to contro] pri-
ces? Is there any proper Govern-
ment machinery to monitor the situa-
tion. The Government should think
about the situation very seriously and
take steps to remedy the situation,

Madam, our distribution system is
very fauily, In Andhrg Pradesh, rice
is being supplieq to the poor at
Rs. 2 kg. This has helpeq the poor a
lot. But unfortunately, the Union Go-
vernment has cut down the quota
allotted to Andhra Pradesh. Is it a
wise step? The State Government
had been supplying the rice to the
poorest of the poor through public
distribution at a price of Rs_ 2 5 kg
The poorest of the poor were getting
atleast one meal a day because of the
2 Rs. a kg. scheme, But que to the
short-gightedness of the Centra; Go-
“vernment which reduced the rice
quota allotted to Andhra Pradesh, it
‘has deprived the poor even from that
single square meal for the day. In-
stead of increasing the quota, appre-
viating the services of the State Go-
vernment in providing rice to every-
one In remote trihal arems, at the
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cheapest possible price, the Govern-
ment gt the Centre has decided to re-
duce the quota. One fails to under-
stanq the logic of the Central Go-
vernment, Madam, 1 wish to bring
one more important thing to the
notice of this august House. Central
Government is supplying rice to
Girijan greas at Rs. 1.95 3 kg, The
rice supplied under this scheme is not
worthy of consumption, The quality
is sp poor that nobody comes forward
to eat that rice, I feel ashamed even
to mention this point in the House.
Instead of supplying rice which is
consumable, the Government js sup-
plying the rice which is worth throw-
ing in the gutters. While I was the
Chairman of a Girijan Corporation, I
brought this to the notice of the Go-
vernment several times, But no
action hag been taken to supply quali-
ty rice under the scheme to Girijan
areas,  There were many instances
where people refused to purchase this
rice from fair vrice shops and the
stocks of rice was returned. This
igs vet another point tg prove how
poor the public distribution system in
the countrv is. Madam, it is peedless
to say that the quality of the commo-
dities supplied through public distribu-
tion cystem be strictly maintained. Tt is
indeed strange to know that the Go-
vernment at the Centre could not
contrm the oualitv of commodities
supplied through its own qutlets.
Madam_ bhefore I conclude, T would
like to make a few suggestionsi—

(1) Government shoulg take
steps to check marketing.

(2) The Government should step
up anti hoarding operations and see
that hoarding is completely wiped out,

(3) The Government should take
the responsibility of public distribu-
tion system on its own.

(4) Public distribution system
should be reorganised taking every
district headquarters as the Centre

of nodal point.
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-~ ¢5) Striet watch shoulg be kept
“-on the functioning of fair priee
= ghops, Now the corruption is ram-
"~ pant i fair price shops. Unless

corruption is rooted out, much can-
- not be expected from the system
itseff. Now it appears that the
Government itself iz encouraging
corruption in the systemn. Hence,
unless Government controls the
prevaffitiy corvufion, it is very difficult
to make public distribution gystem
effective .

A

(6) Government should take steps

1o prevent adulleration

Madam, the Government should
also takKe the steps to encourage Con-
sumer Protection Movement in the
country. Consumer Protection Cells
should be established everywhere.
Promoting the Consumers’ Protection
Movement will go a2 long way in the
efiective functioning of public gistri-
bution system Many Consumer Pro-
tection Cells have already beep func-
tioning lhroughout Andhra Pradesh,
They proved to be a been to the pub-
lic disiribution system. Andhra Pra-
desh stands first and foremost in the
matter of keeping strict vigil and
effective functioning of the public
distribution system. It gshould serve
as the model for the entire country.

Madam, I hope the Hon'ble Minister
would consider the suggestions I made
and take effeclive steps to strengthern
the public d'siributicn system ip the
country,

I conclude my speech by thanking
You for giving me the opportumty to
speak,

- ST e

L, '
THE D)EPUTY C‘HIAIRMAN The
House Is adjourned for lunch till 2.30
pm

rrsve uo ¥ The House then adjourned
ertns for tunch at thirty-seven
minutes past gne of the clock,

[RAJYA'SABHA ]
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3% The House reassembled after juach

at thivty-two' minuteg past twyo of the

cloek. The Viee-Chairman- (Shri B,

Safymaavayam Wed®%): in the Chair.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL) 198&89

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
ATFAIRS (SHRI M. M. JACOB):
Sir, on behalf of ghri B, K, Gadhvi I
beg to 1ay on the Table a statement
(in English and Hindi) showing the
Supplementary Demands for Grants
(General) for the year 1988-89 (De-
cember 1988).

—_—

ANNOUNCEMENT RE. GOVERN-
MENT BUSINESS FOR THE WEEK
COMMENCING MONDAY, THE 5TH

~ DECEMBER 1988 - - --

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M, M. JACOB):
Sir, with your permission I rise to
snnounce that ‘Government Business
in this House for the week commenc-
ing Monday, the 5th December 1988
will consist of:—

(1) Further discussion on the
35th 36th angq 37th Reports of the-
UPSC,

(2) Consideration ang passing of
the following Bills, a5 passed by
Lok Sabha

. R L TR

(a) The Sixth Schedule to the
Constitutipn (Amendment) Bill,
1988;

*_ <" {b) The Constitution (Sixtieth
‘Amendment) Bill, 1988;
-r sms
(¢) The Banking Public Pin-
ancial Institutions and Negotiable
Tnstruments Laws (Amendment)
- fBil;5 1988;
-0 A'wt - = »n gt grbteis
© (@) The WNafionay ““Pighway
' Authority Bfil, 1688 ‘



